
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI @

SHRI M, K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 24.17.2017

NAME OFTHE PARIIES: M/s. Morgan Ventures Ltd.
V/s.

M/s. Blue Coast Hotels and Resort Ltd

S. No NAME

CORAM

V. NATLASENAPATHY
lvlember (Itchnic.rI)

Present:

T.C.P No. 73 / lco{l / 2OO8
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ORDER
TCP No.73l 39239S/N

Counsel for both side present. At request, list this m.rtter oi 22.1.2018
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M. K. SHRAWAT
Member (Judici.rl)

SECTION OF THE COMPANIES ACT: 1 1 1A of the Companies Act 1956.
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